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“That leave be granted to introduce a
Bill to provide for a permanent residence for
persons holding high offices under the
Government of India.”

The motion was adopted.

SHRI KASHIRAM RANA: lintroduce to
Bill.

15.40 hrs

UNORGANISED LABOUR WELFARE
BiLL®

[English)

SHRIDWARKANATHDAS (Kaimganj):
| bet to more for leave to introduce a Bill to
provide for protection and welfare of unor-
ganized labour and for matters connected
therewith.

MR. CHAIRMAN: The question is:

“That leave be granted to introduce a

Bill to provide for protection and welfare

of unorganized labour and matters

connected therewith.”
The mation was adopted

SHRIDWARKANATHDAS: lintroduce
the Bill.

15.401/2

EX-TEA GARDEN LABOUR WELFARE
BILL®

(English]

SHRIDWARKANATH DAS (Karimgan)):

VAISAKHA 18,1914 (SAKA)

Bills Introduced 454

Sir, 1 beg to move for leave to introduce a Bill
to provide for protection and welfare of extra
garden.labour and for matters connected
therewith. '

MR. CHAIRMAN: The question is:

"That leave be granted to introduce a
Bill to provide for protection and welfare of
ex-tea garden labour and for matters con-
nected therewith.”

The motion was adopted.

SHRIDWARKANATHDAS: lintroduce
the Bill.

15.41 hrs

AGRICULTURAL LABOUR (EQUAL PAY
FOR MEN AND WOMEN) BILL®

(English)

SHRIMATI SURYA KANTA
PATIL(Nanded): Sir, | beg to move forleave
to introduce a Bill to provide for equal pay
and perks for agricultural labourers, both
men and women, and for matters connected
therewith or incidental thereto.

MR. CHAIRMAN: The question is:

“That leave be granted to introduce a
Bill to provide for equal pay and perks for*
agricultural labourers, both men and women,
and for matters connected therewith or inci-
dental thereto.”

The motion was adopted.

SHRIMATI SURYA KANTA PATIL: |
introduce the Bill. :

*Pubished in the Giazatle of India Extraordinary, Par T, Seclion 2, daied 8.5.1932



